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Mukesh Jain v. State of U.P., (Atul Sreedharan and Anish Kumar Gupta, JJ.), 2025 SCC OnLine All 
8592 

Muzahid Jamal v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 231 
Nitesh Rastogi v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 222 
Prem Narain Mishra v. Commr., (Alok Mathur, J.), 2026 SCC OnLine All 242 
Rahul v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 10082 
Raj Bahadur Dwivedi v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 10092 
Rajiv Mishra v. Central Bank Of India, (Vikram D. Chauhan, J.), 2026 SCC OnLine All 228 
Ram Chandra v. Rajendra, (Piyush Agrawal, J.), 2025 SCC OnLine All 8590 
Ramphal v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 224 
Ravish Gupta v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 10094 
RS Paper v. Presiding Officer, (Vikram D. Chauhan, J.), 2024 SCC OnLine All 10089 
RS Paper v. Presiding Officer, (Vikram D. Chauhan, J.), 2024 SCC OnLine All 10090 
Sakuntla Pandey v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 237 
Satveer v. State of U.P., (Manish Kumar Nigam, J.), 2024 SCC OnLine All 10086 
Shubham Singh v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 234 
Shubham Singh v. State of U.P., (Manoj Bajaj, J.), 2026 SCC OnLine All 235 
Sonu Sirohi v. Pushpendra Singh Sirohi, (Prakash Padia, J.), 2026 SCC OnLine All 227 
State of U.P. v. S. Vijai Singh, (Salil Kumar Rai and Vinai Kumar Dwivedi, JJ.), 2025 SCC OnLine 

All 8589 
Subhendra Tripathi v. Union of India, (Shekhar B. Saraf and Kshitij Shailendra, JJ.), 2024 SCC 

OnLine All 10083 
Tauqeer Alam v. State of U.P., (Alok Mathur, J.), 2026 SCC OnLine All 241 
Trilok Ram v. State, (Nand Prabha Shukla, J.), 2025 SCC OnLine All 8588 
Urmila Devi v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 239 
Vijay Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 10091 
Vinod Kumar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 240 
Vivek Singh v. State of U.P., (Brij Raj Singh, J.), 2025 SCC OnLine All 8587 

  
Andhra Pradesh High Court   [13] 

A. Rajasekhara Rao v. General Manager, (Challa Gunaranjan, J.), 2026 SCC OnLine AP 298 
Chinnamadanna Gari Venkatasubbaiah v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC 

OnLine AP 4954 
Dara Boina Prasad v. State of A.P., (Dr. Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 

294 
Dommeti Chakradhar v. State of A.P., (Cheekati Manavendranath Roy, J.), 2022 SCC OnLine AP 

3598 
Donthireddy Pravalllika v. Donthireddy Veera Reddy, (Venuthurumalli Gopala Krishna Rao, J.), 

2026 SCC OnLine AP 296 
Grandhi Venkata Narasimha Rao v. Grandhi Bhavani Prasad, (B.S. Bhanumathi, J.), 2023 SCC 

OnLine AP 4586 
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J.C. Ashmith Reddy v. State of A.P., (K. Sreenivasa Reddy, J.), 2023 SCC OnLine AP 4587 
Kaduru Chinnappanna v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP 

293 
Kakani v. Nagubamu Rajasekhar, (Venuthurumalli Gopala Krishna Rao, J.), 2026 SCC OnLine AP 

297 
Madduru Bhavana v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC OnLine AP 5880 
Management of Lekcon Infrastructure (P) Ltd. v. State of A.P., (Subhendu Samanta, J.), 2026 SCC 

OnLine AP 295 
R. Radha HUF v. B. Niranjani, (S. Sounthar, J.), 2026 SCC OnLine AP 292 
Talasetti Ganesh v. State of A.P., (K. Sreenivasa Reddy, J.), 2023 SCC OnLine AP 4588 

  
Bombay High Court   [80] 

Aagatrao Laxman Kale v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak, JJ.), 
2025 SCC OnLine Bom 6151 

Aces India (P) Ltd. v. Mumbai Metro Rail Corpn. Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine 
Bom 699 

Anupam Dikshit v. S. Kumars Nationwide Ltd., (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 721 
Arpita v. Ramchandra, (Arun R. Pedneker, J.), 2024 SCC OnLine Bom 5968 
Ashok Shankar Mhatre v. State of Maharashtra, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 

SCC OnLine Bom 701 
Avinash Nivritti Bhosale v. CBI, (Gauri Godse, J.), 2025 SCC OnLine Bom 6149 
Balkrishna v. State of Maharashtra, (Anil L. Pansare and Nivedita P. Mehta, JJ.), 2026 SCC OnLine 

Bom 700 
Bapurao Vasant Pawar v. Krishna Veni R. Rajmani, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 

5964 
Bhagawat v. Janabai, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 708 
Bhagwant v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom 5951 
Brihan Mumbai Municipal Corpn. v. Sachin Keshav Toraskar, (Shivkumar Dige, J.), 2024 SCC 

OnLine Bom 5959 
Chanbasappa Laxman Tellungi v. Maharashtra SRTC, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 

5957 
Deepak v. Kamlabai Bhaskarrao Khedekar, (Vrushali V. Joshi, J.), 2024 SCC OnLine Bom 5967 
Devidas Sukhdeo Bhavsar v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 

684 
Dyandev Trimbak Ukirde v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 

SCC OnLine Bom 5952 
Ejaj v. State of Maharashtra, (Sarang V. Kotwal and Shyam C. Chandak, JJ.), 2025 SCC OnLine 

Bom 6152 
Gajanan v. State of Maharashtra, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 2024 SCC OnLine 

Bom 5971 
Hemant v. State of Maharashtra, (M.S. Jawalkar and Pravin S. Patil, JJ.), 2026 SCC OnLine Bom 
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Jalindar v. Godavari Marathwada Irrigation Development Corpn., (Abhay S. Waghwase, J.), 2026 
SCC OnLine Bom 698 

Kamlesh Chotelal Vanvasi v. State of Maharashtra, (M.W. Chandwani, J.), 2026 SCC OnLine Bom 
703 

Karuna v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.), 2024 SCC OnLine 
Bom 5945 

Khan Abdul Kadar v. State of Maharashtra, (Sanjay A. Deshmukh, J.), 2024 SCC OnLine Bom 5956 
KVS Enterprises v. ONGC, (Firdosh P. Pooniwalla, J.), 2024 SCC OnLine Bom 5947 
Lata Shahaji Jagtap v. Rajendra Laxman Jagtap, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 5961 
Madhav Rama Yelewad v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC 
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Maharashtra Maritime Board v. Union of India, (A.S. Chandurkar and Jitendra Jain, JJ.), 2024 SCC 
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Maharashtra SRTC v. Vishwanath Shivlingappa Handrale, (Shivkumar Dige, J.), 2024 SCC OnLine 
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